
Paper. laid MAY), 1974 Papers lClid 

[~ '(1i1'1.wt'( ~] 

it ~ cjs<2f..,.~ ;;ittt lfiT ~ IPfT I 
it~«~a-~~I 
I am not convinced; I do not sup-

port this. (Interruptions). 

MR. SPEAKER: I tell you, my 
skin carurot get thicker then this. It 
bas reached the limit. Keep this as 
a Parliament. It is not meant for 
shouting like this. 
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PAPERS LAID ON THE TABLE 

ANNUAL PLAN, 1974-75 

THE MINISTER OF PLANtHNli 
(SHRI D. P. DHAR): I beg to lay 
on the Table a copy of the "Annual 
Plan, 1974-75" (Hindi and English 
TCJ"sions) . 

GUJARAT SALES TAX (AMM.) RULES, 
1974 AND A STATEMl!NT 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. R. GANESH): I beg to 
lay on the Table:-

(1) A copy of the Gujarat Sales 
Tax (Amendment) Rules, 1974, 
published in Notification No. (GHN 
230) GSR 10741(1l)-TH in Gujarat 
Goverrunent Gazette dated the 2nd 
April, 1974, under sub-sectron (5) 
ot section 86 of the Gujarat Sales 
Tax Act, 1969, read with clause 
(c) (iii) of the Proclamation dated 

qte 9th February, 1974, issued by 
the President in relation to the 
State of Gujarat. 

(2) A statement (Hindi and Eng-
lish versions) tllqIlaining the rea-
sons for not laying limuitaneous1y 
the Htftdl version of the NoUflca-

tion [Placed in Library. See No. 
L.T-6895/74] • 

ANNUAL REPORT AND CERTIFIED Ac· 
COUNTS TOGETHER wrrH AUDrr REPOR'f 
OF INTERNATIONAL AIRPORTS AIJ'THORlTY 
OF INDIA FOR 1972-73 AND AIRCRAFT 

(2ND AMDT.) RULES, 1974 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION {DR. SARO]INI 
MAHISHI): I beg to lay 011 the-
Tabl-e:-. 

(1) A copy of the Annual Report 
(Hindi and English verSions) of the 
Inter.national Airports Authority 
of India for the year 1972-73, under 
sub-se<lt:ion : (2) of section 25 ot 

the International Airports- Authority 
Act, 1971. [Placed in Library. See-
No. LT-6896/74]. 

(2) A copy of the Certfied Ac-
counts (Hindi and English versions. 
of the International Airports Autho-
!lity of, J,ndia tor the P'J'iod 1st 
February, 1972 to 31st March, 1973 
together with the Audit Report 
thereon, under sub-section (4) of 

section 24 of the International Air-
ports Authority Act, 1971. [Placect 
in Library. See No. LT-6897/74J. 

(3) A copy of the Aircraft. (Se-
cond Amendment), Rules, 1974 
(Hindi 8Ild English versions) pub-
lished .in Notification No. G.S.R. 395 
in Gazette of India .dated the 13th 
April, 1974, und~J' section 14A of 
the Aircraft Act, 1934, together 
with an' explanatory note. [l'laCl!d 
in Librcf'1/. See No. LT.6898/74]. 

GUJARAT PRIVATE FORESTS (ACQUISI-
TION) RULES, 1974 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI B. P. MAURYA): I beg to 
lay on the Table a' copy of the Gnia-
rat Private Forests (AcquisItion) 


